
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

2255 185 2440 124 6 130 123 15 138 2256 176 2432

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

3 0 3 52 7 59 0 0 0 24 15 39

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

3801 2630 6431 256 125 381 177 130 307 3880 2625 6505

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

37 14 51 866 243 1109 0 3 3 144 192 336

SUPERINTENDENT: STATEMENT

REGISTRAR (JUDL.)

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

SUBORDINATE COURTS OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month

HIGH COURT OF MANIPUR

AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES  IN 

THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF 

NOVEMBER, 2019

HIGH COURT OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month


